
INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
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Dated: 13.08.2026

SUPPLEMENTARY CAUSE LIST OF MISCELLANEOUS APPLICATIONS 
FOR 14-Auqust-2026 (FRIDAY)

AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER________________________Court No. 04
BEFORE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

MISCELLANEOUS APPLICATIONS

Srl Appeal Number Assmt. 
Year Assessee Bench TO 

Author

1 MA 551 DEL 2026 2008-09 [D] M/S. NARSI IRON & STEEL PVT. LTD. E KS/AM

Assistant Registrar 
13-Aug-202.6


